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D isplaced  R a il w a y  E mployees

*483. Shrl T. B. VLttol Rao: Will the 
:Minister of Railways be pleased to 
refer to the reply given to Starred' 
Question No. 625 on the 2nd Decem
ber, 1954 and state:

(a) the number of employees who 
originally opted for Pakistan and who 
have been since re-employed up to the 
31st January, 1955; and

(b) the number of cases still pend
ing?

The PavUameiitary Secretary to the 
Minister of Railways and Transport 
(Shri Shahnawas Khan): (a) About 
*64,000 railway employees orginally 
opted for Pakistan. Of these about 
300 have been re-employed on Indian 
Bailways.

(b) About 700 more have been ask
ing for re-employment, and their cases 
are under consideration.

Shr: T. B. Vittal Rao: May I know 
if any communication has been receiv
ed from the Pakistan High Commis
sioner in India to the effect that the 
cases of these people for reinstatement 
may be considered sympathetically?

The Deputy Minister of Railways 
and Transport (Shri Alagesan): We
are not aware of it.

Shri T. B. Vittal Rao: May I know 
if a deputation of these people met 
Ihe Railway Minister when he visiled 
Nagpur last and whether he assured* 
them that he will look into these cases? 
When will the whole thing be finalised? 
Can any definite date be suggested?

Shri Shahnawas Khan: According
to the existing instructions, the cases 
of all these railway mployees who 
opted for Pakistan Anally, but who

did not go to Pakistan, are being con
sidered favourably provide f̂ there is 
nothjtQg against liiem on grounds of 
security.

Shri T. B. Vittal Rao: In a previous 
question, I specifically asked whether 
these employees were asked to pro* 
duce a clearance certificate from the 
police authorities and I was told, no. 
Now, again, what are the security 
reasons which the hon. Minister refers 
to?

Shri Shahnawas Khan: If there is 
any adverse police report in respect of 
any employee, we have to consider it,

Shri Namhiar: May I K now  whether 
it is the policy of the Government to 
ascertain the matter from the police 
before a particular railway employee, 
who has opted for Pakistan, is taken 
back and is it their policy that he 
should not be employed back unless 
and until the police gives a clearance 
certificate about that employee?

Shri Shahnawaz Khan: The House 
will appreciate that it is a very delicate 
question. Before' an employee, wh»o 
had opted finally for Pakistan, can be 
taken back into service, we have to be 
quite sure about bis bona fides and 
therefore we have to ask for police 
report.

C o n ta m in a t io n  of the Jam una

*485. Shri M. S. Garapadaswaniy:
Will the Minister of Health be pleased 
to state:

(a) the progress made so far in the 
implementation of the scheme to pre
vent sewage contamination of the 
Jamuna;

(b) whether it is a fact that the 
number of deaths due to intestinal 
disease is on the increase in the Capi
tal;

(c) whether it is also a fact that 
the experts of World Health Organi 
sation, who visited the place recently, 
were at the opinion that there is h i^  
bacterial contant in sullage from open 
seweres discharged into the river, and




